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fields of small, medium and large 
industries. The Iranian side was re-
quested to identity the specific areas 
where it requires help from India. 

Losa of as,cdgn.ment of Naplancl Paper 
and Pulp PrOJect by N.1.D.C. 

4464. SHRI K. A. RAJAN: 'Vill the 
Minister of INDUSTRY be pleased to 
state: 

(a.) whether the National Industrial 
Development Corporation Ltd. lost the 
assignment of Nagaland Paper & Pulp 
Project, when the proj'ect had pro-
gressed to an advanced stage and the 
work has bee11 entrusted to a private 
SEctor consultancy firm; 

(b) whether it is a fact ~ll · rnni-
Ja.rly part of the s 'O]e of work relat-
ing to Mysore Paper Mills, ilhacira-
vati,. h~s been lost by NTDC Ltr!. and 
the assignment has been entrusted to 
Engineers India Ltd.; and 

( c) if so, the reasons for the said 
loss of assignments? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANAN A): 
(a) For the Nagaland Pulp and Paper 
Project, NIDC had been retained as a 
consultant for a period of 6 years 
ending December, 1978. The assign-
ment was not extended thereafter. 

(b) NIDC was retained as consul-
tant for Mysore Paper Mills upto 
June, 1981. While the NIDC is conti-
nuing with detailed engineering and 
~i e supervision services for the rro-
Ject, Mis. Mysore Paper Mills in con-
sultation with NIDC have entrm;ted 
the pipi.ng work relating to the projert 
to Engineers India Ltd., in view of 
their specialised experienced in piping 
Of process plants. 

'(cl Does not arise. 

Promotlqn of Accounts O.lllcer in 
NJ.D.C. 

4465. SHRI K. A. RAJAN: 
SHRI RAM SWAROOP RAM: 

Will the Minister of INDUSTitY be 
pleased to state: 

(a) whether the present Chief Exe-
cutive of the National Industrial 
Development Corporation Ltd., has 
promoted the Accounts Officer to the 
post of Senior Accounts Officer hu1· .. 
ried}y while other ipromotions were 
unduly delayed; 

(b) whether the said officer has 
been dealing with the matters relat-
ing to the foreign exchange and 
foreign tours of the Chief Executive:; 

( c) whether the Said oft1cer was 
invo]ved in CBI enquiry in the past; 
if so. the results 1hercof; and 

( rl) the action GovernmC'lt propose 
to take against him? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
<SHRI CHARANJIT CHANANA): 
(a) The post of Senior Accounts Offi-
cer in the National Industrial Deve-
lopment Corporation has been filled 
up by promoting the Accounts Offi<'er 
in accordance with the prescribed 
procedure. 

( b) The Senior i\fcounts Officer f:IS 
incharge of the Accounts Branch of 
the NIDC deals with rules and ms ~ s 

relating to foreign exchange and fore-
ign tours of all the employees of the 
Corporation including the Chairm.in-
cum-Managing Director. 

( c) The Central Bureau of Investi-
gation had made a preliminary en-
quiry into preferring of a false claim 
of House Rent Allowance on the ba~is 
of production of a forged receipt by 
the officer on the basis of which disci-
plinary proceedings were initiated. 
The Enquiry Officer, however, t'XO-
nerated him of the charge as it could 
not be established beyond reasonable 




